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}[Financial irregularities in the

F.CL

#537. SHRI LAKHAN SINGH :
Will the Minister of FINANCE be pleased
to state :

(a) whether Government have received
any memorandum alleging prevalence
of corruption, procedural irregularities and
misuse of public money and resources in
the Industrial Finance Corporation of
India, particularly against its Chairman;

(b) if so, what action Government have
taken thereon; and

(c) what are the grounds on which the
tenure of the Chairman of the Corporation
ShriBaldev Pasricha, was extended beyond
March, 1978 inspite of the fact that there
are certain allegations of corruption and
procedural irregularities against him ?]
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$[THE MINISTER OF FINANCE
(SHRI H. M. PATEL) :(a) Yes, Sir.
Representations to this effect have been
received.

(b) Governmentrequested the IDBI to
look into the matter. The IDBI has re-
ported that the allegations have been
examined by them in detail and it is their
considered view that the allegations are
not well founded.

(c) In terms of Section 10A(2) of the
IFC Act, as amended by section 22 of
Public Financial Institutions Laws (Am-
endment) Act, 1975, the term of office of
the Chairman of IFCI is 4 years. Shri
Pasricha will complete 4 years at the end
of March, 1979.]

Appointment of a Commission
on Cooperation

*238 SHRI SURENDRA MOHAN:
Will the Minister of COMMERCE,
CIVIL SUPPLIES AND COOPERA -
TION be pleased to state :

(a) whether Government are aware of
the widespread feeling among the coopera-
tors that a commission should be appointed
to stuy the state of the cooperative move-
ment and to recommend steps for its tone
ing up ; and

(b) if so, what action Government have
taken or propose to take in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE, CIVIL
SUPPLIES AND COOPERATION
(SHRI KRISHNA KUMAR GOYAL):
(a) and (b) The proposal to appoint
a Commission on Cooperation is under
consideration of the Government.

t[ ] English translation.



